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In the Centra' Administrative Tribunal 
Calcutta $ench 

OA No.123 of 1996 

PFe sent : Hen b 1. Mr. S 	Ma ilick ViceChairman 

Hon'ble Mr, B#Pe Singh, Administrative Member 

1ithika Sarkar (Msnait), 	 - 

aVS..i 

Eastern Railway 

• For ,the Applicant : None 
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4 
For the Respondents: Mr. R.M. Roychoughury,,  Counsel 

Heard on : 18899 	 Date of Judgement :: 18899 

0R D E.  

When the cse is taken up for hearing none appeárs*n 

behalf of the applicant today. It may be noted that none ppeared 

any of the'party an 18.1.99 and on 11.5.99 when the case was 

taken up for hearing. L.A. Counsel Mr. R.M. Rauchoudhury :SbmitS that 

he has instruction to appear in this matter for the resnondents., but 

no power has yet been filed by hn. ft, application is dismissed 

for default. 
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